
To 

Sub: 

Sir, 

No. LFA-(NGT M.A. No. 34/2024 in OA No. 58/2015) 
Office of the Deputy Commissioner, 
District Sirmaur at Nahan (H.P.) 
Dated, Nahan, the |0 September, 2024 

The Registrar, 
Hon'ble National Green Tribunal, 
Copernicus Marg, New-Delhi 
email-judicial-ngt@gov.in 

Affidavit to the M.A. No. 34/2024 in O.A. No. 58/2015 on behalf of the 
Respondent No. 4 (D.C. Sirmaur) in case Ramesh Chand & Ors. Versus 
Union of India & Ors. 

A fair affidavit on behalf of respondent No. 4 i.e. Deputy Commissioner, 

District Sirmaur (H.P.) M.A. No. 34/2024 in O.A. No. 58/2015 in case Ramesh Chand & 
Ors Versus Union of India & Ors. is enclosed herewith for filing the same in the Hon'ble 

Tribualease. 

Encl. Fair Affidavit 

Yours faithfuly. 

Addl. District Magistrate, 
DistrictsTrmaur (HP) 
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BEFORE THE HON'BLE PRINCIPAL BENCH NATIONAL 

GREEN TRIBUNAL, NEW DELHI. 

M.A. No. 34/2024 in 

Original Application No. 58 of 2015 

Ramesh Chand & Ors. 

Union of India & others. 

Sr. No. 

1 

2 

Particular 

Dated:-\o.9.24 

Versus 

Place:- Naha 

INDEX 

..Applicant. 

Affidavit to the M.A. No. 34/2014 in O.A. No. 

58/2015 on behalf of the Respondent No.4 i.e. 
Deputy Commissioner, District Sirmaur (HP) 

Report received from Concerned Tehgildar 
Nahan vide letter No. Teh. Nahan-O.K./2014 
5229 dated 07.09.2024 (Annexure R-1) 

....... Respondents. 

Page No. 

I t 

Deputy Commgsioner, 
District Sirmaur (HP) 
Respondent No. 4 
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Dep Didot, 

BEFORE THE HON'BLE PRINCIPAL BENCH NATIONAL 

GREENTRIBUNAL, NEW DELHI. 

M.A. No. 34/2024 in 

-| 

Original Application No. 58 of 2015 

Ramesh Chand & Ors. 

Union of India & others 

DaunLSs0one 

Versus 

.Applicant. 

.Respondents. 

Affidavit in compliance of order, dated 04-07-2024, passed by the 

Hon'ble Principal Bench National Green Tribunal, New Delhi M.A. 

No. 34/2024 in Original Application No. 58/2015, titled as Ramesh 

Chand & Ors. Versus Union of India &Os.on behalf of respondent 

No.4, the Deputy Commissioner, Sirmaur District at Nahan, 

Himachal Pradesh. 

I. Sumit Khimta Slo Sh. Harish Chand Khimta, age 51 

years presently posted as Deputy Commissioner, District Sirmaur at 

Nahan, Himachal Pradesh, in compliance of order, dated 04-07-2024, 

passed by the Hon'ble Principal Bench, National Green Tribunal, New 

Delhi, in M.A. No. 34/2024 Original Application No. 58/2015, titled as 

Ramesh Chand & Ors. Versus Union of India & Ors., do hereby state 

on oath as hereunder. 

ested 
Pratham Angra 

(Advocate) Oath Commissioner 
Nahan (H.P) 
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1. That in compliance of order, dated 04-07-2024, passed by the 

Hon'ble Principal Bench National Green Tribunal, New Delhi in M.A. 

No. 34/2024, Original Application No. 58/2015, titled as Ramesh 

Chand & Ors Versus Union of India & Ors., report was called from 

Tehsildar Nahan, District Sirmaur, regarding the correct ground 

situation in the matter. As per the spot inspection report submitted by 

Tehsildar Nahan, vide his office letter No. Teh./Nhn/OK/2024-5229 

dated 07-09-2024 (Annexure R-1), a pucca path has been constructed 

alongside the river by laying interlock tiles over the land measuring 0 

12 bigha in Khasra No. 6/1 and over 2-0 bighas of land parking and 

protection wall has been constructed in the above mentioned Khasra 

No,. Over remaining land, electricity poles and some plants are planted 

on the spot. 

2. As per the report of Tehsildar Nahan, the classification of the 

land comprised in Khasra No. 6/1 (Measuring 07-04 Bigha) and Khasra 

No. 8 (Measuring 00-04 Bigha) is recorded as Gair Mumkin Nadi and 

Gair Mumkin Burd respectively in the Jamabandi for the year 2014 
Khasra No. 6/1 

2015. During Girdawari, the classification of 

(Measuring 07-04 Bigha) is changed to Obad Doyam (07-00 Bigha) and 

Gair Mumkin Sadak (00-04 Biswa) and classification of Khasra No. 08 

(Measuring 00-04 Biswa) is changed to Banjar Kadim as per the spot 

verification by concerned Village Revenue Officer (Patwari) in the 

jamabandi for the 2016-17. 

Attested Pratham Angra 
(Advocate) Oath Commissioner 

Nahan (H.P.) 

Depontnt 
Respondent No.4 

Dist. &emout 
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VERIFICATION 

1, the above named deponent, do hereby verify that the 
contents of Para Nos. I and 2 of my above affidavit are believed to be 

true and correct to the best of my knowledge and belief no part of it is 

false and nothing has been concealed therein. 

Verified at Nahan on this | "day of September 2024. 

193/24 

Depone 

District Srnoi, 

tsted 
Pratham Angra 

(Advocate) Oath Commissioner 
Nahan (H.P) 

115



V0. TO I34 3to do./2024 

fjdh 07 RIdR, 2024 

34qIIAl 

52 2g 

MA No. 34/2024 in OA No. 58/2015 titled as Ramesh Chand & Ors Vs 

Union of India & Ors. 

S8) dated _th September, 2024 

BURT fayy y 3T4) hÊUldy yA HO.DC-Dev(NGT OA No. 

34yld Mdci f 34eÌgTIH Hs ycaT 

viH|<t qt 2016--17 3R AGI H0. 243/3/2 RI 10. 6/1 

hrI fàd a f HÊd- qe 2014--15 

IGI�I 07-04 faET 

225/296 GI 

TEMa IE1 Ë GRIRI H0. 6/1 WGIl 07 04 fI fh 

A0. 6/1 GI 07-04 fayÊ l 07-00 au 3ilgs yH 0-4 [|| t0.40 HGh (T 

116



-5-

(NGT O.A. No5&)- dt os sept 2024 iNttd 
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feae: 07-8ep-2024 
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